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No. Mah ars hi Day an an d Un ivers it y
(Amendment) Bill, 2012 ' is hereby published for general information under proviso
to Rule 128 of the Rules of Procedure and Conduct of Business in  the Haryana

THE MAHARSIII DAYANAND UNIVERSITY (AMENDMENT)
BILL, 2012

A

BILL

further to amend the Adaharshi Dayanand University Act, 1975.

Be it enacted by the Legislature of the State of Haryana in the Sixty-third
Year of the Republic of India as follows :-

1. This Act may be called the Maharshi Dayanand Univeristy (Amendment)
Act, 2012.

2. For clause (i) of section 2 of the Maharshi Dayanand University Act,
1975 (hereinafter called the principal Act), the following clause shall be substituted.

`0) "teachers of the University" mean g Professor, Associate
Professor, Assis tant  Pro fess or an d su ch o ther  pers on as may be
appointed for imparting instruction or conducting rcscarch in  the
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University or in any college or institution maintained by the University
and is designated as teacher by the Ordinances; and'.

3. For clause (f) of section 5 of the principal Act, the following clause shall

"(f) to institute principalship, professorship, associate
professorship, assistant professorship and other teaching or academic
posts required by the university and to appoint persons to such posts:".



HARYANA GOVT. GAZ. (EXTRA.), FEB. 24, 2012 465
(PHGN. 5, 1933 SAKA)

STATEMENT OF OBJECTS AND REASONS

The State Government has revised the pay wales of Universities and
Colleges teachers on the 6th pay commission recommendations of Ministry of
Human Resource Development, Government of India after taking into
consideration the recommendations made by the University Grants Commission
subsequently. Along with pay scale revision, the State Government, taking a
considered view on other ancillary issues contained in the aforementioned
recommendations, issued a comprehensive scheme for Universities and Colleges.

Further, it has been decided to re designate University teachers namely
Lecturers and Readers to Assistant Professors and Associate Professors.

Hence, this Bill.

GEETA BHIJKKAL,
Education Minister, Haryana.

Chandigarh: SUMIT KUMAR,
The 24th February, 2011 Secretary.
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